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Amount due to employees of India Electric 
works 

5428. SHRI JYOTIRMOY BOSU: Will 
the Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state the amount due to 
the employees of erstwhile India Electric 
Works on account of employers' contribution, 
(ii) employees' contribution, and (iii) the 
interest thereon? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVELOP-
MENT(SHRI SIDDHESHWAR PRASAD): 

(iJ and (ii). The total dues payable on 




